For Admission (Fresh Cases)

NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 10.07.2024 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),

Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

1. | Comp App (AT) (CH) Amit Prasad Dixit & M/s. Pratiksha
(Ins) No. 239/2024 8 Ors. Sharma
For Stay Vs
IA No. 632/2024 CS Anuradha Bisani,

For Condone Delay Liquidator
IA No. 633/2024
For Exemption
IA No. 634/2024
Delay in refiling
IA No. 635/2024
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2. | Comp App (AT) (CH) Renuka Devi Mr. TK Bhaskar Ms. J Parimalam-R2,
(Ins) No. 363/2022 Rangaswamy, RP of Mr. Mayan H Jain R3
M/s. Regen
Infrastructure and
Service Pvt Ltd.
Vs
M/s. Regen O&M
Services Ltd. & 3
Ors.

3. | TA (AT) No. 60/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App (AT) No. Anr. Vasudevan Vijayakumar &
84/2020) Vs. Mr. Vignesh Sekar-

T.R Venugopal & 16 R1- R4
Ors.
WITH

4. | TA (AT) No. 61/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App (AT) No. Anr. Vasudevan Vijayakumar &
85/2020) Vs. Mr. Vignesh Sekar-

T.R Venugopal & 16 R1- R4
Ors.
WITH
S. | TA (AT) No. 62/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad

(Comp App (AT) No.
86/2020)

Anr.
Vs.
T.R Venugopal & 16
Ors.
WITH

Vasudevan

Vijayakumar &
Mr. Vignesh Sekar-
R1- R4



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | TA (AT) No. 96/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) No. Anr. Vasudevan Vijayakumar &
359/2019) Vs. Mr. Vignesh Sekar-
T.R Venugopal & 16 R1- R4
Ors.
WITH
7. | TA (AT) No. 97/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) Anr. Vasudevan Vijayakumar &
No.361/2019) Vs. Mr. Vignesh Sekar-
T.R Venugopal & 16 R1- R4
Ors.
WITH
8. | TA (AT) No. 98/2021 | Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) No. Anr. Vasudevan Vijayakumar &
362/ 2019) Vs. Mr. Vignesh Sekar-
T.R Venugopal & 16 R1- R4
Ors.
9. | Comp App (AT) (CH) Ammon Holdings Pte. | Mr. Arun Karthik Mr. AG
(Ins) No. 228/2024 Ltd. Mohan Sathyanarayana

For Stay

IA No.606/2024
For Exemption
IA No. 607 &
608/2024

Vs

CA Mahalingam
Suresh Kumar, RP of
Real Value Promoters
Pvt. Ltd.

For Caveator

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
10. | TA (AT) No. Mr. Shankar Ms. Vishakha Gupta
274/2021 Subramanya Bhat &
(CA (AT) No. Anr
50/2020) Vs
Star Cable Infonet
Systems Pvt Ltd & 6
Ors.
11. | Comp App (AT) (CH) Mr. T Venkattram M/s. Krutika Mr. Shabbeer
(Ins) No. 383/2022 Reddy Raghavan Associates | Ahmed- R1
For Stay Vs
IA N0.909/2022 L&T Finance Ltd. &
Anr.
12. | Comp App (AT) (CH) Goldsquare Sales Ms. A Rithika
No. 71/2023 India Pvt. Ltd. & 2
Ors.
Vs
The Regional Director
(SER)
13. | Comp App (AT) (CH) Vishnu Nischal Mr. Krishna Mr. R Vidhya
No.107/2023 Rajkumar Ravindran Shankar- R1 R2 R6
For Exemption Vs R7 R9-R13

IA No. 1320/2023

Radha Krishnna
Mills Ltd. & 12 Ors.




14. | Comp App (AT) (CH) Y Vijay Kumar Mr. Samuel Mr. Santosh Jadhav-
(Ins) No.116/2023 Vs Nagadesi, CA R1 R2
For Stay Hindustan Mr. V Shankar,
IA No.402/2023 Magnesium Products RP/R4
To Dispense with Pvt. Ltd. & 3 Ors.
IA No. 403 &
404/2023
Urgent Listing
IA No.405/2023
15. | Comp App (AT) (CH) IDEB Grand Reality Mr. Aashutosh Ms. Poornima Hatti
(Ins) No. 466/2023 Pvt Ltd Srivatsava R1
For Exemption Vs
IA No. 1456/2023 Velayudham Jayavel
For Stay & 2 Ors.
IA No. 1458/2023
16. | Comp App (AT) (CH) Axis Bank Ltd Mr. VV Sivakumar

(Ins) No. 176/2024
For Urgent Hearing
IA No.475/2024
For Stay

IA No.476/2024

Vs

R Venkatakrishnan
RP, St. John Freight
Systems Ltd.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
17. | Comp App (AT) (CH) Upender Kumar Mr.S Rajagopalan Mr. Vipin Warrier —
(Ins) No. 195/2021 Agarwal R1
For Stay Vs Mr. Amir Bavani-R2
IA No0.394/2021 State Bank of India &
Anr.
18. | Comp. App (AT) (CH) | PPG Asian Paint Pvt Mr. S Kaushik
(Ins) No. 297/2021 Ltd Ramaswamy
Vs
DSC Motor Pvt Ltd.
19. | Comp App (AT) (CH) Mr. Yogesh Sethi Mr. Yogesh Kumar Mr. A K Balaji
(Ins) No.13/2022 Vs Jagia Ms. Nithya S
For Exemption M/s Aambis Food
IA No. 28/2022 Products Pvt. Ltd.
20. | Comp App (AT) (CH) Kandula Uttam Mr. Anant Merathia Mr. D Srinivasa Rao
No. 108/2022 Reddy & 2 Ors R2
For Stay Vs
IA No 917/2022 Mr. D. Tej Kumar &
For Urgent Hearing 51 Ors.
IA No. 72/2023
21. | Comp App (AT) (CH) Lingamaneni Mr. Anant Merathia Ms. Poornima Hatti
(Ins) No. 43/2023 Landmarks R1

For Stay
IA No.157/2023

Developers Pvt. Ltd.
Vs

Sanjay Kumar
Mishra & Anr

Mr. Edward James
R2




22. | Comp App (AT) (CH) J Karthiga Mr. AG Mr. SR Sundar
(Ins) No. 78/2023 Vs Sathyanarayana
For Condone Delay Insolvency and
IA No.283/2023 Bankruptcy Board of
To Dispense With India
IA No.284 /2023
23. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —
(Ins) No. 128/2023 Suspended Director R1
For Stay of Arrowline Organic Mr. S
IA No0.435/2023 Products Pvt. Ltd. Sathyanarayanan-R2
Vs
Srei Equipment
Finance Limited &
Anr.
WITH
24. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia -
(Ins) No. 129/2023 Suspended Director R1
For Stay of Arrowline Organic Mr. S
IA No0.436/2023 Products Pvt. Ltd. Sathyanarayanan-R2
Vs
Srei Equipment
Finance Limited &
Anr.
25. | Comp App (AT) (CH) Sunbeam Structurals | Mr. Jayanth Mr. P Raj Kumar
(Ins) No. 173/2023 Pvt. Ltd. Viswanathan, PCS Jhabakh- R1
To dispense with Vs Mr. Bhagavath
IA No.557/2023 Sachin Srinivasa Krishnan- R3
For Stay Bhattad, RP of G K Mr. Anirudh
IA No0.556/2023 Industrial Park Pvt. Krishnan
To implead Ltd. & 2 Ors. (For Impleadment)
IA No.692/2023
To adv. Hg. WITH
IA No.470/2024
26. | Comp App (AT) (CH) KG Muralidharan Mr. Avinash Mr. P Raj Kumar
(Ins) No. 174/2023 Vs Krishnan Ravi Jhabakh- R1
For Stay Sachin Shrinivasa Mr. Bhagavath
IA No.558/2023 Bhattad, RP of G K Krishnan- R3
For Exemption Industrial Park Pvt. Mr. Anirudh
IA No.559/2023 Ltd. & 2 Ors. Krishnan
To implead (For Impleadment)
IA No.804 /2023 WITH
27. | Comp App (AT) (CH) Sachin Srinivas Mr. Raj Kumar Mr. Bhagavath

(Ins) No. 175/2023
For Stay

IA No.567/2023
For Additional docs
IA No.565/2023
For Exemption

IA No.566/2023

To implead

IA No.693/2023

Bhattad, Erstwhile
RP, G K Industrial
Park Pvt. Ltd.

Vs

Edelweiss Asset
Reconstruction
Company Ltd & Anr.

WITH

Jhabakh

Krishnan- R1

Ms. Elamathi- R2
Mr. Anirudh
Krishnan

(For Impleadment)




28. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Mr. P Raj Kumar
(Ins) No. 211/2023 Properties Limited Krishnan Jhabakh- R1
For Exemption Vs
IA No.701/2023 Sachin Shrinivasa
Bhattad & Anr.
WITH
29. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Mr. P Raj Kumar
(Ins) No. 263/2023 Properties Limited Krishnan Jhabakh- R1
For Exemption Vs Mr. Bhagavath
IA No.824 /2023 Sachin Srinivasa Krishnan- R3
Bhattad, RP & 2 Ors.
30. | Comp App (AT) (CH) V Venkata Mr. V Venkata Mr. Surya Teja SS
(Ins) No. 352/2023 Sivakumar, Sivakumar Nalla
Liquidator of M/s Party-in-persons
Rathna Stores Pvt.
Ltd. Vs
UCO Bank Ltd.
Copy to:

By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennai5@gmail.com
Ph-044-28880500



http://www.nclat.nic.in/

